10/30/2018
Fourteenth Loksabha
Session : 10

Date : 07-05-2007
Participants : Singh Dr. Akhilesh Prasad,Das Dr. Akhilesh,Fernandes Shri Oscar

=>

Title : Papers laid on the Table of the House by members/Ministers.

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI
OSCAR FERNANDES): I bet to lay on the Table -

(1) A copy of the Apprenticeship (Amendment) Rules, 2007 (Hindi and English versions)

published in Notification No. G.S.R. 214 (E) in Gazette of India dated the 215 March, 2007
under sub-section (3) of section 37 of the Apprentices Act, 1961.

(Placed in Library. See NO. LT-6281/07)

(2) A copy of the Industrial Employment (Standing Orders) Central (Amendment) Rules,
2006 (Hindi and English versions) published in Notification No. G.S.R. 280(E) in Gazette of

India dated the 11th April, 2007 under sub-section (3) of section 15 of the Industrial
Employment (Standing Orders) Act,1946.

(Placed in Library. See NO. LT-6282/07)

MR. SPEAKER: Item No. 3 - Shri B.K. Handique — not present.

Item No.4 - Dr. Akhilesh Prasad Singh.

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF
STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
(DR. AKHILESH PRASAD SINGH): I beg to lay on the Table -

(D) A copy of the Memorandum of Understanding (Hindi and English versions) between
the Central Warehousing Corporation and Department of Food and Public Distribution,
Ministry of Consumer Affairs, Food and Public Distribution, for the year 2007-2008.

(Placed in Library. See NO. LT-6285/07)

(2) A copy each of the following Notifications (Hindi and English versions) issued under
sub-section (1) of Section 19 of the Warehousing Corporation Act, 1962:-
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(1)  G.S.R. 241(E) published in the Gazette of India dated the 26 March 2007, containing
order increasing the maximum limit of the authorised capital of the Bihar State
Warehousing Corporation to ten crores of rupees, divided into ten lakhs shares of the
face value of one hundred rupees each.

(11)  G.S.R. 261(E) published in the Gazette of India dated the 29th March 2007, containing
order increasing the maximum limit of the authorised capital of the Kerala State
Warehousing Corporation to fifteen crores of rupees, divided into fifteen lakhs shares of
the face value of one hundred rupees each.

(Placed in Library. See NO. LT-6286/07)

SWId HATerg # Aoy "3 (SF. gy gM) : Wiy, # fy=faRed vl @) ve-ue ufa (RS qen oieh
EHRUT) [HT 9l UR WA g

1. W JARE 1 $fean fafics den @ #3Ter & &9 af 2007-08 & oy garm | smu|

(Placed in Library. See NO. LT-6287/07)
2. WM fafics qen s/ F3ed & 4 df 2007-08 & oy gam @i smaA|

(Placed in Library. See NO. LT-6288/07)
3. WRd Rbaedw fafice qum swurd #3Tad & €9 df 2007-08 & oy g\l smuA|

(Placed in Library. See NO. LT-6289/07)
4. U fafics aur gxard wamerd & dta @i 2007-08 & forg gan gHsiian o |

(Placed in Library. See NO. LT-6290/07)
5. G swra o fafies qen swur #ared & g af 2007-08 @ oy g3 Wil S|

(Placed in Library. See NO. LT-6291/07)
6. AT iR (§f%an) faifics den swma watem & i af 2007-08 & forw gom wsitar S|

(Placed in Library. See NO. LT-6292/07)
7. WY IIRA gfEar foafice qon swra AATer & d™ df 2007-08 ® g g3 |HEln S|

(Placed in Library. See NO. LT-6293/07)
8. T I IR Hul fafiics T s¥urd #arerd & 9= af 2007-08 & fofg gorm wHsital S|

(Placed in Library. See NO. LT-6294/07)
9. fegwm Wiaaad svwgaw fafics den s #aTerg & df af 2007-08 & oy gom wHsitan smu=|

(Placed in Library. See NO. LT-6295/07)
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10. B why f forfics qen swra #3re & d af 2007-08 & oy g |wsiiarn smae|

(Placed 1n Library. See NO. LT-6296/07)

11. eFd I Ra STamic sruNee fafics don swuw #3red & da af 2007-08 & fog gonm wwEian
Eleal

(Placed in Library. See NO. LT-6297/07)
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